Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 05-02-2024 TO 09-02-2024

S.NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC QRDER NO. | RECEIVED FROM | WHICH ORDER
THE PS TO HON'BLE | SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 $7/53229/2018 F.0/50126/2024 31-01-2024 06-02-2024
_ 2 ST1/53232/2018 F.0/50127/2024 31-01-2024 06-02-2024
3 ST/50800/2020 F.0/50128/2024 31-01-2024 06-02-2024
4 ST/52883/2018 F.0/50129/2024 31-01-2024 06-02-2024
5 ST/50788/2017 F.0/50130/2024 31-01-2024 06-02-2024
6 ST/53214/2018 F.0/50138/2024 31-01-2024 06-02-2024
7 ST/50799/2017 F.0/50139/2024 31-01-2024 06-02-2024
8 ST/53084/2018 F.0/50140/2024 01-02-2024 06-02-2024
g $T/53195/2018 F.0/50141/2024 01-02-2024 06-02-2024
10 ST/53241/2018 F.0/50142/2024 01-02-2024 06-02-2024
11 ST/53279/2018 F.0/50143/2024 01-02-2024 06-02-2024
12 STi53235/2018 F.0/501456/2024 - 02-02-2024 07-02-2024
13 ST/53236/2018 F.0/50146/2024 02-02-2024 07-02-2024
14 $7/53237/2018 F.0/50147/2024 02-02-2024 07-02-2024
15 5T/53242/2018 F.0/50148/2024 02-02-2024 07-02-2024
16 ST/53243/2018 F.0/50149/2024 02-02-2024 07-02-2024
17 §T/53244/2018 F.0/50150/2024 02-02-2024 07-02-2024
18 ST/53245/2018 F.0/50151/2024 02-02-2024 07-02-2024
19 ST/52723/2018 F.0/50152/2024 02-02-2024 07-02-2024
20 ST/63253/2018 F.0/50153/2024 02-02-2024 07-02-2024
21 ST153273/2018 F.0/50154/2024 02-02-2024 07-02-2024
22 ST1/53280/2018 F.0/50155/2024 02-02-2024 07-02-2024
_ 23 ST/63287/2018 F.0/50156/2024 02-02-2024 07-02-2024
24 ST/53288/2018 F.0/50157/2024 02-02-2024 07-02-2024
25 $T/53293/2018 F.0/50158/2024 02-02-2024 07-02-2024
r MISC ORDER
1 ST1/52591/2018 M.0/50015-50016/2024 01-02-2024 06-02-2024
2 ST/52589/2018 M.O/50017-50022/2024 01-02-2024 06-02-2024
3 STI51593/2018 M.0/50023-50026/2024 01-02-2024 06-02-2024
4 ST/52590/2018 M.0/50027-50028/2024 01.02-2024 06-02-2024
=
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uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R, T.| Act may download these orders from CESTAT website.




